
THEMINISTEROFTHESTATE hdbgt8! '&-d8(1*~dm - IN MIIWIRY OF FINANCE . M I .  HRI RA I) . . .: .will 
(SHIU DALBIR SINOW) : (a) NO, the Mimtm 
Sir. 

to state : M P -  - -.. .. 
(a) the lending target in priority 

ector of the State Bank of Indore for 

2459. SHRI ANAND R A- 
MAUR - - 111 the Minister of d ie rea~ed to state : 

(a) whether the road passing through 
39 GTC (Gorkha Training Centre) 
at Varanasi has been closed recently 
for general public and traffic; 

(b) if so, the reasons therefor; 
(c) whether there is any proposal to 

open the road in public interest; 
(d) if so, when; and 
(e) if not, the reasons therefor? 

THE MINISTER OF DEFENCE 
(SHRI SHARAD PAWAR) : (a) and 
(b) No, Sir. However, a proposal to 
close a one kilometre stretch of an 
internal MES road passing through 
39 Gorkha Training Centre, Varanasi, 
for security reasons, is under conside- 
ration in consultation with local ad- 
ministration. 

(c) to (e) Do not arise. 
SrAt&?r c-9 

Witedrrrwd d C ~ ~ Y I C Y  Notes above 
R a  100 Denonhatian 

2460. PROF. 
will t h e i ~  
be pleased to state : 

(a) whether there is any proposal to 
withdraw the currency notes above 
Rs. 100 denomination; and 
(b) if so, the details in this regard 

with reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH) : (a) No, 
Sir. 

the financial year 1990-91 ; 
(b) whether there is any ~hort-fall 

of the relative targets; 
(c) if so, the reasons therefor; and 
(d) the action proposed to be taken 

by the Government in the matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH) : (a) The 
Public Sector Banks, including State 
Bank of Indore, are under instructions 
of Reserve Bank of India (RBI) to 
znsure that their advances to priority 
sector reach 40 % of the total advances. 
Against the above stipulated target, 
the achievement of State Bank of 
Indore was 41.03 % as at the end of 
March, 1991. 

(b) to (d) Do not arise. 

LoL Adalats in Uttru Pndesb - 
2462. SHRI RAM B w  : Will 

the Minister of LAW. JUSTICE 
AND COMPANY AFFAIRS be 
pleased to state : 

(a) the places in Uttar Pradesh where 
Lok Adalats were held during the last 
one year and the number of Lok 
Adalats held at each place; and 

(b) the number of cases disposed 
of by each Lok Adalat? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN- 
TARY AFFAIRS AND THE MINIS 
TER OF STATE IN THE MINISTRY 
OF LAW, JUSTICE AND COM- 
PANY AFFAIRS (SHRI RANGA- 
RAJAN KUMARAMANGALAM) : 
(a) and (b) During the ucriod 141990 
to 31-3-1991, 200 Lok Adalats bave 
been held in Uttar Pradesh, wherein 
2,22,326 cases were disposed of. Tbe 
laces where the Lok Adalats wuc 
cld and the number of cases d i s p d  K 

of by each Lok Adalat are u m t a i d  
intbedo&fN8temcat,-  . 



the p h  where Lok A d &  were held a d  the nrmkr of 
by each &k A&! in the State of Uttar Pradesh between 

1st April, 1990 and 31st March, 1991. 

S1. Nunc of District Plece of Lok Adalat Date of No. of 
No. Lok cases 

Adalat dis P 0 at 
each Lok 

Adalat 

1 High Cart  (Ludmow Bclrch) . I ~ ~ ~ ~ I I o w  16-2-91 41 
2 Almxa . . . . Head Quarter 24-1 1-90 143 

Raniltbet 22-3-91 89 

3 A ! i g 1 u h .  . . . .Atrol i  29-7-70 317 
Head m 23-3-9 1 975 

4 -  . . . . Head Quarter 7-7-90 583 

S A p m l U h . .  . .HeodQuartg 16-12-90 1749 
M 6-1-91 385 
Head QUartg B1-91 11% 
W- 24-3-91 1 664 

6-. . - . .Saheawan 29-7-90 661 
Bisoli 1612-90 1261 
m w j  31-3-91 1161 

7 E k h d d l  . . .HerdQuarta  26-8-90 1431 
m Q u a r t g  I 6-1 2-90 1310 
w w  24-291 989 
W Q u a r t a  1 1-391 1104 

a * .  . . . . -  27-7-90 670 
w m  1612-90 29 1 
Sohov 20-1-91 450 
=ad- 28-3-91 1440 

9 W  Qllarter 1W1-90 1 929 
N U  17-3-91 382 
Kuvi 3 1-3-91 635 

10 - . . . .EieadQuutca 61-91 1797 
mQ.outer  1 7-3-91 1134 
m ? W W  18-391 Legal Aid 

to & t r h -  
28-3-91 iag Camp 

1 1 - l y .  . - . , m -  3 8-1 1-90 787 
w- 24-2-91 111 

1 2 -  . . . am- 23-9-90 1524 
Had- 24.1 140 544 
Had- 1642-m 656 
yh.h?.lrpA 27-141 610 
wQ=ta' 31-34  SO 

-. ?r 
l r  

b 



ns ~ r # r m ~ m w a s  SRAVA'NA I 8,191 3 (SMA) WrWmAnswas 1% 

Etawah . . . . 

-Qtruter 
Sllrandnbpd 
Head Quarter 
Nagiaa 
Head Quarter 
Joehimath 
Gochar 
Head Quarter 
Deval 
ChaLrota 

Head Quartcr 
Head Quarter 
Ftishikesh 
Head Quarter 

Head Quartcr 
Head Quarter 
Head Quarter 
Kaa~ani 
Ka~eanj 
Head Quarter 
Head Quarter 
Head Quarter 
Head Quarter 
Hcad Quarter 
Biiapur 
Head Quarter 
chauamau 
Head Quarter 
Badrivisbal 
Head Qtlartet 
Haad Quarter 
Head Quartu 
Zahanabad 

Hapm 
Garh 
Head Quarter 
Head Quarter 
Head Quarter 
Saidpur 
Hcad Quarter 
Oahmar 
Fuulc 
lJIodpqj 

22-7-90 102 
18-11-90 126 
16-12-99 73 
1 2-2-91 84 

12-7-90 Leepl Aid 
to &Train- 
13-7-90 ing Camp 
26-8-90 259 
16-12-90 2355 
24-2-91 542 
6-3-91 I.@ Aid 
to & Trsib 

16-3-91 ingCamp 
7-10-90 2832 
24-3-91 2022 
27-3-9 1 355 
241-91 643 
17-3-91 601 



3-2-91 2105 
28-3-91 1427 
28-7-90 704 
184-90 43 
1-9-90 31 1 

1 5-9-90 506 
24-1 1-90 952 

19-1-91 5% 
2-2-91 Legal Aid 
to & h i n -  

9-2-91 iw Chmp 
162-91 48 
23-3-91 loot 
28-3-91 468 



. Head Qoafia 
Head Quarta 
Hcad Quar~a . Head Quater 
Head Quarter 

. Head Quart= 
Qllarkr 

. Kachwa 
Chunar 
L a m  
Bihaua 

. Chandosi 
Amroha 
Head Quarts 

. Head Qurrter 
I(rhaaa 
Head m 

. Head Quatta 
Bhimtal 
Head Q- 
H a l  Quarts 
Khatima 

. Head Quarter 
Kotduw . . . 
Kotduw 
Kotdwu 
-Quuta 
Head Quarts 

Q- 



5 4 S h p ~ r . .  . . . HeadQuarta 6-10-90 1434 
Head Quarter 17-2-91 968 

55 Sultanpur . . . Head Quarttr 14-7-90 1752 
H a d  Quarkz 16-12-90 1587 

% Tehci Ouhwal . . . Chamba 8-7-90 251 
Head Qaartar 2-9-90 154 
Head Qoatta 28-10.90 96 
Head Q-- 2-1 2-90 109 
Head Quarta 12-1-91 142 
Head Quarts 17-2-91 156 
Cbamb 17-3-91 84 

57 U n r ~  . . . . H a d  Quarter 2-12-90 3934 
Head Quarter 6-1-91 875 
Head Quarter 1 7-3-91 3315 

58 Uttarkashi . . . Head Quarts 
Haad Quarter 
Plrrola 

59 Vurnubi . . .GYmpm 
Head - 
N a W  
Head Quarter 
h p u r i  
Head Quarter 

60 Son Bhadra . . . . Dudhi 
Head Quarter 

61 S i  . Head Quarter 3-2-9 1 1082 

To~lu 200 222326 

@) if so, the stops proposed to be 
taken by the Govenunent to avoid Vm N.lx ~~~d duplicatj~ ? 

Re3bl 

Will the Minister of LAW,  am^^ 
AND COMPANY AFFAIRS be 
pleuadtostate: 

(a) wbeqba in a large number of 
cucr the asmt of a voter appears in 
0bcttW rob of mon than one--; 
a d  .. 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN- 
TARY AFFAIRS AND THE MINIS 
TER OF STATE IN THE MINISTRY 
OF LAW, JUSTICE AND COMPA- 
NY AFFAIRS AND PARLIAMEN- 
TARY AFFAIRS (SHRI RANGA- 
RAJAN KUMARAMANOALAM) : 
(a) Thete are some instanas about 
enrolment of some persons more than 
once in dactoral rob;  but it cannot 
be said that in a large number of cam 
t h 4 n a f n e o f a p 6 m o n a ~ i n e i s o -  
tosrl rotlr in mora.thm one plroo. . . 




